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HOUSE OF THE PEOPLE 

' Friday, 26th March, 1954

The House met at Two of the Clock. 

[M r. D e p u tY 'S p e a k e r  in  the Chair:]

QUESTIONS AND ANSWERS 

(See Part I)

3 P.M.

DEMANDS* FOR GRANTSr-Contd.

D em a n d  N o . 11— M i n i s t r y  o f  D e f e n c e .

D e m a n d  N o . 12— D e f e n c e  S e r v ic e s , 

E f f e c t iv e — ^Ar m y .

D em and  N o . 13— D e f e n c e  S e r v ic e s ,

E f f e c t iv e — N a vy

D e m a n d  No. 14— D e f e n c e  S e r v ic e s , 

E f f e c t iv e — ^Ai r  F o r c e .

D e m a n d  N o . 15— D e f e n c e  S e r v ic e s , 

N o n -E f f e c t iv e  C h a r c i s .

D e m a n d  No. 1 6 — M i s c e l l a n e o u s  E x 

p e n d i t u r e  u n d e r  the M i n i s t r y  

o f  D e f e n c e .

D em a n d  N o . 1 1 4 — D e f e n c e  C a p it a l  

O u t l a y .

Mr. Deputy-Speaker: The House
will now resume discussion on the 
Demands for Grants relating to the 
Ministry of Defence. The time for 
this discussion will he, today from 

3 to 5 P.M. and tomorrow from 1 to 3
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(English trantlation of the above 
speech)

fTh. LaJuhnun Sinirli CtenOt
(Jammu and Kashmir); Sir, the an
nual Budget has a special ImportMi- 
ce when the matters of Defence art
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[Thakur Lakshman Singh Charakl

being put forth, but this 1954 Budget 
has a special importance in the his
tory of India. The reason is that the 
U.S.A. has decided to give aid to our 
sister nation Pakistan lor the first 
time after the Indian Sub-continent 
became independent, and that too at 
the moment when our differences 
with Pakistan have not ended. Cease
fire took place in Jammu and Kash
mir and the forces of India and 
Pakistan encamped 'On the line since, 
but the problem stands where it was. 
Not even five percent, of other out
standing matters have been decided 
yet. The aid of so big a country as 
America to our sister nation Pakis
tan at such a juncture will only create 
a strange atmosphere. This atmos
phere will not only lead to chaos and 
fright but will also change the entire 
balance of power from military point 
of view. This atmosphere therefore, 
presents a problem for the Govern
ment of India and her people. The 
problem as it confronts us is that it 
is a pretty difficult job to protect 
such a vast border in the north; and 
then the responsibility of protecting 
the frontiers of Assam and Bengal 
alsp rests on us. Under these cir
cumstances it was expected from the 
Minister of Defence that he would 
clarify the Defence Policy here on 
the floor of the House so that the 
debate would be more real. There i.s 

no doubt that our Defence experts 
and the officers in the Ministry of 
Defence may call these circumstances 
as military secrets, but, Sir, I want 
to draw the attention of the Govern
ment to the fact that when the defenr 
ce budget was presented in England 
and America, people there were taken 
into confidence by those Governments. 
Now, when the independent Govern
ment of India is working in the 
changed circumstances, it becomes 
essential that with a view to winning 
the sympathies of the people, pre- 
parini; them lor the dangers ahead 
and also seeking the agreement ol 
the Members, they should bo made 
conversant with the matters. I hope

the Defence Minister will throw more 
light on this matter in his speech.

Sir, more attention towards the 
Reserve should be given when the 
defence is put up; revolutionary at
mosphere only does not determine it. 
The anny of India is shy in compari
son to its huge population. The 
Prime Minister pointed out to us the 
other day that many responsibilities 
lay on' us and our army was much 
less in proportion to our population. 
We cannot reduce the army in any 
case nor have we money for in
creasing it. It becomes essentials, 
therefore, that the first, second and 
third lines of Defence are made 
stronger. The question of raising a 
Territorial Army under the second 
line of Defence was discussed on the 
floor of the House some years ago.
I do not remember the accurate num
ber but somehow I recollect that the 
Minister of Defence said in reply that 
it was not in public interests to dis
close the accurate fii^ures. So far as 
I know. I would like to express here 
that the figure was considerably large 
and we could not reach the target. The 
figure was reduced but that reduced tar
get even was not reached. Now, only 
some days back the Defence Minister 
announced that the Government em
ployees had been conscripted for 
Auxiliary Territorial Army. Sir, ex
cuse me to say that I was sad at this 
announcement. The British Govern
ment with all its atrocities raised an 
army of 25 lakhs in 194M 4 , and now 
when the reins of Government have 
passed on into the hands ol our 
leaders, who do everything with the 
consent of the public, thest- felt the 
need ol announcing conscription, and 
that too of Government officers. This 
is a very said thing. Outer world 
will take it in the sense that India 
announced conscription of Govern
ment officers only out ol Iright. It 
will not result in anything. This,  ̂
too, need be considered how success- 
lul the employees and officers ol the 
Government will be from the point of
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view of discipline and what service 
they will render to the country. They 
will work in a very nice way, no 
doubt» but the important problem be
fore the House is why after all people 
do not want to join the Territorial 
Army. India does not lack in patrio
tism: every Indian thinks it to be his 
duty to sacrifice, his life for the pro
tection of his country. It is very 
important that the Government pays 
its utmost attention on the ofiicial 
side. You may be remembering that 
the armies of Ex-States were demo
bilised during the last six or seven 
rears and then integrated with the 
Indian Army, Officers were discharg
ed and the best possible sepoys and 
army personnel who had won certi
ficates and medals in the Second 
World War were discharged in this 
process of integration. I was told by 
the Minister of Defence that the ser
vices of these people were not need
ed and it was thought proper to 
grant them pensions and award them 
medals. If you just look to the 
fivents, you will find that young people 
of eight, ten or twelve years of ser
vice were discharged by the Gov
ernment when they should have been 
given Commission. It needs a little 

thought that a Jawan is sent out on 
a proportionate pension of sixty or 
seventy rupees after a service of ten 
years. He hardly enters the thirtieth 
year of his life and cannot then ex
pect to get any service on the civil 
fide. Look to his lot. He has to 
spend his whole life on this petty 
pension of sixty or seventy rupees. 
Those days are gone when a soldier 
would come back home and report 
his difficulty to the Deputy Commis
sioner. He would go to him and 
salute him. The Deputy Cozhmis- 
sioner would take it upon himself to 
help that Jawan out of his difficulty 
and would treat him in a respectful 

way because that Jawan had offered 
his services to the last sacrifice in the 
days of danger. Sir, let me say that 
it would simply be a sorry commen
tary on a country not to value the 
services of those soldiers and help

them whose services it called in the 
days of war. God forbidding, if a 
war breaks out, you should never ex
pect those people— whom you did 
not treat well— coming back to the 
rank and file of the army.

I would place before you another 
fact. In States it so happened that 
soldiers with small landed property 
went to fight in the Second World 
War. Their land passed on to others 
and when they came back home after 
being demobilised, India became in- 
pendent. What happened to them 
was that they were branded as 
Zamindars and landlords. Men with 
five or five hundred acres of land 
were treated alike. Here I would re
quest you to help primarily these 
old soldiers in their inner matters 
and remove their difficulties if you 
really want to make your defence 
forces strong. This step only can 
'make the country strong. Look to 
the old history of India. What hap
pened in those days? A particular 
class was entrusted with all tb* res
ponsibility of protecting the country 
and that class in those days was 
known as Rajputs. Today a man of 
that class is called a soldier and 
protects the country by serving in 
the army. He would be respected only 
because he would lay his life for his 
country. Today also the same res
pect should be shown towards him. 
My colleagues here from Madras or 
Assam may please think about those 
soldiers who are away from their 
hearths, posted in Ladakh at an al
titude of twenty thousand feet in 
snowy winters and are protecting 
the country. Do not they deserve 
our respect? Now, if this very sold
ier is sent back home on a pen
sion of three or four rupees per 
month after his long service of 
fifteen years, and enlisted with other 
ordinary unemployed people without 
any attention being paid to his ser
vice or means of livelihood, you 
should not expect from him the same 
service or sacrifice 10 his country if 
a n^d arises to recall him for ser
vice.
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So far as my information goes, 
there are about thirty to forty lakhs 
of ex-soldiers who are engaged in 
various activities. Some of them are 
without work. Gk)vemment siiould 
pay special attention to their pro
tection, betterment and welfare. We 
have been pleased to hear that an 
association of this kind has recently 
beeil established with our Prime 
Minister as its patron and Major 
General Bhonsle. an old army officer 
With meritorious services in the N»̂  
tional Army of Subhash Chandra 
Bose as its Chairman. I hope that 
keeping in view the betterment and 
welfare of the defence forces the 
Government will render all possible 
help to this association.

Sir, I would like to make one more 
request that in the army, officers 
should be enrolled from the same 
area wherefrom the soldiers are re
cruited. To make the army of the 
country successful it will be essen
tial that as far as possible the officers 
are appointed from amongst the 
villagers if they are in majority in 
that army. Men from rural areas 
cannot compete with those from urban 
areas in the recruitments made fay 
the Public Service Commission. Thii 
always results in the larger appoint
ments of urban people.

Sir, I would like to submit this 
much more that when people are 
called to a Short Service or Emer
gency Commission, their welfare and 
betterment should be completely kept 
in view when they are released. Only 
some days back I was told in reply 
to my questions in the House that 
some Officers who had over ten years* 
service in Short Service Commission 
had been released. Some of them 
are young. There are others who are 
of ftfty^two or flfty-three and cannot 
do any work. The Ministry of De
fence has not yet given its decision 
on their papers. 1 would request 
that their case be decided very early

so that they are not put in a suspen
se.

Yesterday the hon. Members on the: 
opposition benches said that British 
Officers were still in the ranks of 
Indian army. And they protested to 
it. I would like to submit in this 
connection that in 1947 when the
army of India was divided, there were
8,000 British Officers, as was men
tioned by our Prime Minister the
other day. Our Indian Officers had 
only reached the Brigadiers’ ranks by 
that time. Partition took place. Our 
Officers, who were Brigadiers, be
came Major-Generals in one and a 
hall years. The House should know 
that it makes no difference if the 
badge or rank is changed. These 
badges do not add to expert know
ledge and ability. We should be 
grateful to the British Government 
that they have made available to uŝ  
the services of their Officers for 
training our people so that our army 
can match with t^at of any other 
country. We had 230 British Officers 
in 1950 and now we have about 100 
without whom we oannot almost 
work. It is essential that we have 
them. They are there in advisory 
capacity only. We are responsible to 
making decisions and taking action.

Something more i would like to 
submit. Our friend referred to Ord
nance factory. There were about 
hundred Britishers at the time of the 
partition of India who knew this job. 
It is not necessary that a Britisher 
should go against the country he 
serves. We have 31 British Officers in 
our Ordnance factories at present. 
Ten of them are on contract basis 
and will be going away in three or 
four years. These 31 Officers are 
well-versed in their jobs. They are 
being looked after and relied upon. 
I hope, my friends will realise that 
we cannot make any progress unless 
we have people with expert know
ledge.
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Some Members from the o D P Q jitio ii  

raised an objection why our Officers 
got education from the Defence Col
lege of England. I have already said 
that it is essential to send the Officers 
for training to those places where 
oeoDle have more knowledge of milir 
tary science. Maybe, our foreign 
p o l ic i e s  may differ, but our Officers 
g o  there tor military* training and 
not for getting training in foreign 
Dolicy. The first duty of every sold
ier is to work according to the 
foreign policy of his Government 
and not to foUow the foreign Dolicy 
of the country where he is under 
training. About forty or fifty army 
Officers, at the most, must be going 
abroad every year. They go for 
modern technical knowledge. If it 
comes to working on the lines sug
gested by our friend in the opposi
tion our officers shall have to go to 
Russia and not to England for this 
training. Our knowledge in this res
pect is not yet sufficient nor is there 
any country according to our foreign 
policy where we can send our Offi
cers for training. The House should 
realise, therefore, that to spend the 
m o n e y  o n  the training of our men is 
so v e r y  essential.]

Dr. Jaisoorya (Medak): It is a
rather tricky thing to discuss defen
ce problems in the open. I should 
have thought it would have been ad- 
visible to have, really, a secret ses
sion. when vital and essential matters 
of defence are discussed by this 
House. It is rather difficult to know 
where to stop in discussing these 
matters, and where to remain dis
creetly silent. That is one aspect of 
the matter.

I shall take first a non-controver- 
sial thing, i.e. our commitments here^ 
for civil defence. Shri U. C. Pair 
naik is very Insistent upon it. Now, 
the country that is driving civil 
defence to the verge of hysteria is 
the United States of America. There 
is this Federal Civil Defence Adminis- 
.tration in the U .SA. and they have 
issued a pamphlet called 'Interim

Civil Defence Instructions for School^' 
and Colleges*. There they write*

“ ...desirable ways of motivating: 
students and faculties to seek 
and accept civil defence instruc
tions.........and induce the required
civil defence behaviour oat--
tern...... ”

This has gone to such an extent that’ 
they have distributed metal dog-tagg 
for school children to be indentified. 
Elaborate instructions have also been 
given to adult population. And what 
has been the result? The New York. 
Daily Compass, in November 1951 
wrote:

“The very elements in official-- 
dom who exhort the public, in* 
eluding parents, to be calm and' 
unhysterical in these days of 
crisis and Sjmergency’ hlitz the 
population with non-stop bar
rages of feai*̂  bombs*’.

The Associated Press of America^ 
gave news on the 14th June 1952 of 
the activities of the Federal Civil 
Defence Administration of America. . 
It says that the Federal Civil De
fence Administration estimated that 
the average American city would 
have to bury forty thousand dead 
within two days, if one atomic bomb • 
were dropped on it. Therefore, it wag * 
undertaking extensive preparations^ 
in conjunction with municipal autho
rities, “committees of clergymen, 
funeral directors, engineers, health 
officers and others, for disposal of 
numerous anticipated dead” ! In one 
single city, it expected forty thou
sand to die. It had asked the Con
gress to vote $2 million to buy one 
million plastic shrouds. It had a 
plan to reserve about twenty-acres of 
ground for mass burial of at least 
forty thousand anticipated victims of 
bombing, and for registration of 

children; and the New York Herald 
announced;

‘‘Funeral directors line up emergen
cy morgue sites*'. All this had gone- 
80 far, that even the former President,.
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:llr . Hoover was forced to declare, oh 
:27th January, 1951 that :

"There is in Europe today no such 
public alarm as has been tanned 
up in the United States. None 

<of these nations has declaried 
emergencies or taken measures 

. comparable with ours. They 
do not propagate war fears or 
war psychosis such as we get out 
of Washington. Not one coun
try conducts such exercises in 
protection from bombs, as we 
have had in New York.”

What was the reason behind all this 
thing? It was the cold war. Again, 
the Report for the Business Execu
tive. June 1950, said:

“ War -.scare, if not overdone 
to make the public immune to 
fri f̂ht, can be used keep the 
boom rolling almost endlessly. 
With any slowing, new plans can 
be trotted out, new alarms sound
ed, big new appropriations 
voted”

What is the genesis behind this 
cold war? Why is it that they are 
creating a war psychosis deliberately? 
That is put down very clearly here. 

business Week (30th September 1950) 
says :

“Military spending will be the 
thing above all else that sets a 
pace for American business” .

"This is from the U.S. News and World 
Heport (October, 6th 1950):

**Armament is a new industry 
that underwrites the boom. The 
planners are confident that good 
times can be assured— with no 
more than moderate interruption 
for a long time to come’*.

IThe National City Bank's Newsletter 
<January 1950) says :

‘‘Our country’s economy is mov
ing more rapidly each month to

make armament its principal 
business and to subordinate civi
lian activity and the peacetime 
way of life” .

Here comes the crux. Just keep thiB 
in mind.

“Just keep Jhis point in the 
back of your minds. A peace
offensive can break out...... if a
real ‘peace scare’ should now
d e v e lo p , w a t c h  o u t ..........t h e  b o o m

would crack” .

This is from the U.S. News and World 
Report (4th August 1950).

This, Sir. is the hysteria that is 
being created. Now, it should be ob
vious to us that we have no protec
tion, and actually, if you look at It, 
no city has adequate protection
against aerial bombing, especially
today with highrspeed. high-altitude 
aeroplane bombing. It has been es
timated a single atom bomb today 
can destroy a city of seven million 
people. So what is the good of fire 
fighters and all that?, All this is 
wrong. What we should have is a 
mental preparedness. Actually what 
has happened? It is the big cities 
that will be bombed. Who will run 
away? We saw in Calcutta when the 
Japanese were occupying Rangoon
that the mercantile class ran away 
selling all their houses and property 
for a song. They will be the first 
to run. What does it matter?

Now, I shall come to the problems 
of our own defence. It depends upon 
how you look upon them. If you 
look at it, we still have got the or** 
thodox style of the army formation. 
That was a part of the organisation 
that the British built for imptrrial
purposes. Their idea of the defence 
of India pre-war, iti 1939. was diffe
rent from our concept today. Their 
idea was that in the event of a war 
and India’s security bein£ jeopardized 
when they were here, they could get 
aid from outside, especially air and 
navy. In other words, the form and
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direction in which they built it up 
was secondary. Today the position 
is different? Today our army has to 
defend India izidependently. If you 
]ook at it exactly, till recently we were 
toying with the idea of the Com- 
monweaJth defence: that in the
event of war, the Commonwealth 
would come to our aid against exter
nal aggression. If you' look at it 
now, we shall have to depend more 
and more upon our own resources, 
our own strength, in fact, possibly 
under circumstances with this dear 
Commonwealth not so much in our 
fa'* > '.r. Now, we shall have to think 
w.aat is the possibility and scope of 
improving the army on orthodox 
lines. That is numbe!* one. Or, we 
ha;̂ e to see in history whether else
where armies that have arisen in 
poor countries are effective. I will 
give the examples of the Red Army 
of Russia and the Red Army of China 
which, due to historical circumstan
ces, were literally stamped out of 
earth on very unorthodox lines. Take 
the Russian Red Army. It had to. 
fight the wars of intervention again
st Denikin, Koltschack and Wrangel 
and all the western powers with the 
poor armament of a defeated coun»- 
try like Russia. It still overcame all 
that. Similarly, in China it was the 
peasantry that built up and became 
the people’s arrny. And it is irar 
portant to realise that the revolution 
in China was, essentially, a peasant 
revolution. It was this peasantry 
that built up this Army and defeated 
the highly organised army of Chiang 
Kai-Shek, with its American-trained 
battalions, American arms, American 
ammunition and American money 
and American officers. So, it also 
depends in what category we place 
ourselves. We have got a limited 
sum of money, we have sot enormous 
border lines, we have got the whole 
sea coast to be protected. Therefore, 
we shall have to think of evolving 
our Army and of re-organising our 
Army with a specific purpose, be
cause there is the problem of mobi
lity. The problem of mobility

means that we shall have ta- 
have things like automotive things 
and fuel for them. There again it 
exposes our dependence. In the 
event of war, we shall have absolute
ly no petrol, no fuel. That is why 
I drew your attention last year to* 

what I was reading from the New 
York Times of 1st December 1951,. 
describing the Slandard-Vacum Agree
ment. It say  ̂ :

“combining the strategic dis
persal of non-communist oil iarb- 
lities east of the Persian Gulf 
with the opening of the first 
avenue of the entry of United 
States private capital into India 
on a major scale.”

Why did they do that? It says here::

“Granting that India would 
eventually be on the United 
States side in the event of an
other world war, as all Western 
observers here do— and this 
agreement is another evidenc of 
it— refineries in India would mean 
an immense saving in construc
tion, maintenance and man-power 
for refining facilities that other
wise would have had to be es
tablished elsewhere farther from 
the probable scene of conflict.”
That was the position at that tim r 

when they wrote it. Now the posi
tion has changed. Therefore, yoi»> 
shall have to think that a time wiU 
come when your orthodox concept of' 
army organisation may have ta  
change. I am giving only the out
line.

The second aspect that I wish ta* 
tell you is that till now we were 
dangling with the idea of standardi
sation of arms on the Commonwealth 
pattern that is, the British arms spe* 
ciflcation— and that is one reason 
why we were trying to get arms from. 
England, that is the Commonwealtlr 
pool. Now. there itself. considera
ble trouble has arisen because the* 
NATO says that we shall have to 
adopt the Belgian sub-machine gttn 
of the Fabiffue Nationale du guerre" 
etc. So, there again, trouble arises*
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I am trying to draw your attention 

to one other point. I am surprised 
to find Rs. 15 crores for capital cons
truction not spent. I am not sati»- 
fled with the rate of progress of your 
machine lool factories. I am nox 
satisfied with the agreements you have 

.entered into with the Swiss. To my 
knowledge, the Swiss are first class 

^watchmakers. But, I have never 
heard that they are experts in arms 

'Or mass production techniques. There 
Is no reason why, in spite of this 
slow rate of progress you should still 
keep up this agreement. There are 
plenty of others. You have probably 
l̂ieard of Czechoslovakia, of Skoda, 
of Schnider. of Bren: all these are 
available if you only make up your 
mind. I am not satisfied. There
fore, the problem does arise. I am 
not going into details. There are 
these basic problems. There are spe- 
flc problems which can be discussed 
outside this House but which, I think, 
.are essential because you are not 
getting the maximum. There is 

.discontent in your ordnance facto
ries; there is discontent in the civi
lians in ordnance factories. I think 
you are making a mistake by over- 

.doing direct recruitment. You are 
not giving a chance to men who have 
experience and who hoped to get pro
motion. Their promotion has been 
reduced to less than per cent. The 
•econd thing that I object to is that 
you are giving promotions far too 
fast and the men have not got enough 
experience. I feel proud of our young 

^officers, but this rapid promotion is 
very bad. In our younger days, we 
could not rise above the rank of a 
Captain before we retired. We should 
be slow in giving promotions be- 
irause we ^ant more experience. The 
third thing that I wish to say la 
about the orthodox outlook on arms and 
ammunition and armaments. The Ame
ricans, for Instance have been spend- 
iog more than twenty times the 
amount of ammunition in a single 
light as compared to what is neces- 

•.aary. Imagine another opponent with

equal fire-bower. Where is your 
American technique before that? We 
have got to leam from the Chinese 
that with small arms and by judicious 
use of man-power, we can hold our 
own as we have seen it in Korea. 
For the first time, the people who 
believed in mechanised warfare got a 
shock when they found that small 
arms and proper and judicious use 
of man-power and guertlla technique 
are more than a match for the highly 
mechanised technique of the Western 
countries. I do not know how far I 
am to go into the details, but these 
are points that I want our army to 
learn, because some of us come from 
the old army. Again, I want our 
army to learn these things and we 
have a right to learn from those 
who have evolved these simple me
thods of warfare; as compared to the 
countries that use howitzers etc. We 
should not be afraid at all as we 
have been the lesson of China in 
Korea. If our man-power is proper
ly directed with the new technique 
of guerilla warfare, we need not 
worry.

Shri S. S. More (Sholapur); I am
one of the Opposition Members and I
feel rather discouraged to participate 
in this debate. I may explain my rea
sons in brief. The Government, with 
their massive majority, looks like an 
impenetrable tank and we are not
even armed with toy guns. I am
entering the field only with a pea
shooter and, therefore, am extremely 
doubtful whether my criticism will 
have any effect, particularly on the 
Treasury Benches, which are wear
ing thick-plated armour of indifferance 
and arrogance (Interruption). In a 
discussion on defence problems, some 
wordy warfare is inevitable. Though 
we have been brought up in the at
mosphere of non-violence, at least 
when we start to discuss defence 
problems and rnatters relating to war, 
you will permit me and the Members 
of the Opposition to use' some ex
plosive epithets.

Mr. Deimty-Speaker: Can these ex
plosive epithets be used in actual war?
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Shrl S. S. More: When the actual 
war comes, the Opposition and these 
epithets will be silenced for good. My 
firs', contention is that the Defence 
organisation, as appears from the 
various audit reports and comments 
of the Public Accounts Committee, 
have been vey criminal in dealing 
with the public money. I am not go
ing to suggest at this critical hour 
that our expenditure on defence should 
be reduced. It will not be a wise 
piece of advice, though I am inclined 
to entertain that sort of idea. In 1903, 
when the late Mr. Gokhale was mak
ing his speech on the budget, he com
plained that the budget expenditure, 
which was to the tune of Rs. 17j  
crores from 1880 to 1885, jumped up 
to Rs. 26j  crores. He thought that 
It was a serious and alarming in
crease in the military expenditure. 
Afi(!r a period of fifty years we have 
reached the high level of something 
lik'? 233 crores of rupees in our 
military expenditure. None of us 
here would say that this expenditure 
should be reduced. But the point is 
this. Are we getting an equal return? 
Are we getting sufficient return for 

every pie that we spend? In his 
Minute of 3-10-70 Lord Mayo said 
that for every shilling that we take 
from the amounts which ought to be 
used for the moral and material better
ment of the people to be spent on 
military objectives, it is necessary for 
us to see that that shilling is put to 
proper use.

As far as our defence expenditure 
is concerned, thî re is lot of negligence, 
criminal negligence, wastage, and— if 
I may say so, with your permission.—  
there is some ground for entertaitiing 
<Joubts that there is even corruption 
In the military many officers receive 
commissions from the President, For
merly they used to receive commis
sion from the King or the Viceroy. 
Possibly some of our officers have con
tinued the habit of receiving com- 

tnissions’ from contractors and sup
pliers.

In support of my argument. I shall 
quote the Audit Report on the Defence 
Services for 1953. It is a matter of 
public record and it is unnecessary

for me to quote it. But one of the 
Deputy Ministers for Defence, Mr. 

Satish Chandra yesterday in his 
childlike innocence asked for con
crete instances on the basis of which 
th  ̂ Defence Ministry could be 
seriously criticised. I will mention 
only two Or three instances.

Our Defence organisation wanted a 
hundred mules, mountain mules, for 
the artillery. They were informed 
that these mules can be had from 
Iraq. Possibly, donkeys might be had 
in abundance here, but as far as 

mules are cencemed, they had to go 
to Iraq. In 1949 the Legation was 
asked to make enquiries as to whether 
these mules would be available. For 
three years the correspondence went 
on. On the 7th of January 1952 an 
order was placed, placed with a Arm 
which was not on our approved list. 
Then, somehow it was agreed that the 
mules would be ready for being ship
ped from Basra. Our Defence Minis
try very cautiously said that before 
w e  accept delivery of the mules, we 
shall get them examined by a compe
tent veterinary officer. He was deput
ed from here to Mosul. And what 
happened? Because the officers deal
ing with this transaction in the De
fence Organisation did not carry on 
the correspondence properly the com
pany was not in a position to give 
delivery of the animals and we had 
to undergo a huge expenditure to the 
tune of something like Rs. 21,000.

Acharya Kripalani <'Bhagalpur aim 
Purnea): That i.s all! 4

Shrl S. S. More: My hon. friend
Kripalani says That is all! Since he 
came into power in Travancore-Co- 
chin he seems to have no regard for 
public funds, and to him this amount 
is negligible!

Twenty-one thousand rupees of poor 
man's money was wasted. Ships were 
engaged for taking delivery of the 
mules. But no mules were available 
and the veterinary doctor had to re
turn. This is criminal negligence of 
poor man’s money.

The other Instance related to pur
chase of ordnance stores maunfac- 
tured in a foreign country. An order 
was placed by a Defence ofllcer who
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went to see and try that weapon— a 
private order placed on a private 
firm. The Audit Report points out
til at if our officer had approached the 
maunfacturin^ company and had 
placed order on them without the in
tervention of the middleman, possi
bly some amount might have oeen 
saved. But that proper procedure was 
not adopted, with the result that we 
suffered a heavy loss.

Along with that there is a third 
instance which I desire to quote be
cause these audit reports are mines 
of explosive strictures. The other day 
yourself, myself and othes. Members 
nad been to see a demonstration. We 
saw a patch of land with mines under
ground. This audit report reminds 
me of that patch of land with mines. 
The moment we touch it it explodes. 
My submission is this.

Some fire-wood had to be purchas
ed— something like 1,97,000 miaunds. 
The proper order was not made In 
time with the result that more than 
two lakhs of rupees were unnecessari
ly wasted. In view of the time res
trictions I am trying to proceed very 
fast...

Mr. Depuly-Speaker: Hon. Member 
has got five more minutes.

Shri S. S. More: Yes, I know, Sir.
My second point of attack is:

If we enter into correspondence 
with the Ministry we are not receiv
ing proper reply. I had the mis
fortune to represent the cause of cer
tain clerical staff from Kirkee Ord
nance Depot. Their case is hanging 
fire for nearly two years. One of 
these unfortunate clerks had written 
to me a few days back that they are 
starving and could not go to 
another employment as their cases 
are yet pending in their cages 
some break in service has to be 
condoned. But this Government 
is out for concentration of power 
that even a break in service
of a petty clerk could not be con
doned by any other officer; all things 
have to be done in the Army Head
quarters and the responsible Minis
ters, whenever I make any ^quiry,

tell me 'Well, we are helpless; the 
matter is being held up by the Finance 
Ministry’. The Finance Ministry is 
becoming a bog where everything 
sinks; nothing comes out. It is time 
for the Government to take steps and 
see that things are given proper impe
tus ...

Mr. Deputy-Speaker: *This is the
Defence Ministry.

Shri S. S. More: But the Defence 
Ministry rely for their financial 
sanctions on the Finance Ministry.

There is another case— the case of 
a doctor who retired in 1950 and who 
was raised to the rank of lieutenant 
— one Dr. P. J. Jadhav from Gwalior. 
He retired as a lieutenant and he has 
been pleading for getting some pen
sion. Though he is entitled to pen
sion, the Government is not yet defi
nite whether he has to be given the 
pension of lieutenant’s rank or of the 
rank in which he was prior to the last 
promotion. That poor fellow is near
ing death without earning any pension 
though he is entitled to pension— he 
has put in thirty years of service.

The Prime Minister spoke yester
day and I quite concede he spoke very 
feelingly, but very unconvincingly. He 
says that the pattern that we are 
developing in this country is the Bri
tish pattern— the British pattern that 
we have been condemning! If It has 
become the pattern for the acceptance 
of this Grovernment, it takes my breath 
away. Why should we emulate the 
British Government? Are we going 
to trust that the Britisher is going to 
initiate our military officers into the 
inner secrets? I am not prepared to 
believe that. Foreign experts are be
ing imported into this country. When 
we saw the demonstration actually it 
was very interesting but seeing that 
demonstration left me sad. The 
Sherman tanks that we are importing 
are American; the radar equipment Is 
British; the anti-aircraft guns are 
American; the trucks are American; 
the Jeeps are American-—of course, 
some are German— ; everything worth 
the name is American.
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We were taken round and shown 
these equipments. We saw what were 
claimed to be our achievements, 
namely, the explosives manufactur
ed by us. I asked, “who is res
ponsible for the manufacture of these 
explosives?” “The Technical Direc- 
torate,” came the reply. Then I ask- 
wl, “ Is there any foreigner in tha^ 
Technical Directorate?” The officer to 
whom I put the question was non
plussed. He began fumbling. I do not 
know what his instructions were; whe
ther he will be taken to task for dis
closing this military secret. But if 
some foreigner is in charge of the 
Technical Directorate, I am not pre
pared to believe that he would tell our 
people the real secrets of the game. 
He would visualise that a conflict may 
arise between the grabbing Western 
countries and the fighting Asian coun
tries, of whom India may be the leader 
of the sphearhead of attack.

Americans are trooping into this 
country and our Panditji is very 
generous. I know, Mr. Deputy-Spea* 
ker, that you are looking at the clock;
T am also trying to go as fast as I can.

The Minister of Defence Organisa
tion (Shri Tyaffi): Our Tei'hnical
Director is an Indian.

Shri S. S. More: In spite of the in
terruption, I would say that I made 
personal enquiries in the company of 
so many persons and I was given the 
reply in plain English. Shri Tyagi 
will, I think, give me credit for hav
ing enough knowledge of English to 
understand the reply given by that 
military oflftcer. He said that in that 
Technical Directorate, there are some 
foreign experts.

Shri Tyagi: Of course, there are
some-~'that is right. They are junior 
officers.

Shri S. S. More: Junior or senior
matters very little because even a 
Junior British officer can boss over the 
semormost Indian officer. They have 
been trained to boss over us for ages, 
and we have been tcainad to obey 
white men. That traditioD still sur
vives. 1 am hot pre!pared to truiit even 
Americans, not because I hate them, 
but because the countrys interests 

59 PSD

are supreme. Dr, Johnson said, “I am 
willing to love all mankind except an 
American.” There is some meaning in 
that. The other day, 1 was reading 
a book by an American.

Mr. Deputy-Speaker: Dr. Johnson
said that one hundred and fifty years 
ago.

Shri S. S. More: We have not chang
ed very much. We have become more 
gullible and they have become more 
clever— that is the only difference.

As far as Americans are concerned, 
their country is vast. There is absolute
ly no reason why the American ex
perts, with their knowledge, should 
come to us. Let us have some Indian 
formula. The Prime Minister said that 
he proposed to adopt the British 
pattern for some time for our Defence 
Forces, but why? Can we not develop 
in our own Indian style the martial 
spirit which was there for centuries? 
I am referring to that martial spirit 
which was so purposefully and wicked
ly suppressed by the Britisher. I say, 
it is for the Indian Government, the 
national Government, to revive that 
martial spirit. Therefore, I would say, 
go tn the people.

Mr, Deputy-Speaker: He must finish. 
He has taken more than twenty
minutes.

Shri S. S. More: Then I sit down.
Shri Joachim Alva (Kanara): On a 

former Defence budget discussion in 
this House. I said that this House 
seemed like the old British House ol 
Commons when the India debate was 
taking place. There were hardly 
thirty hon. Members present, because 
they felt that the country was safe in 
the hands of the . Defence Ministfy. 
This is a House elected on popular, 
universal adult suffrage, and every 
one of the hon. Members should take 
an interest in the Defence budget, 
especially after Pakistan is being 
armed with U.S. military aid.

I thought yesterday that this House 
was very niggardly in its praise of the 
Indian Custodian Force. The Indian 
Custodian Force did a wonderful jok 
This House should send a vote of 
thanks to Major-General Thimayya 
and Major-General Thorat and the
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officers and men who did a wonder
ful job. Their work will be recorded 
In letters of gold. Perhaps, it will be 
remembered long after the Korean 
conflict is over, long after even the 
work of beautiful Florence Night
ingale is forgotten. The Indian Custo
dian Force did a big job of peace 
with so few armies. They were ready 
to be slapped and assaulted. Like the 
soldiers trained by Mahatma Gandhi, 
they displayed so much courage 
loyalty and devotion. Their work will 
never be forgotten.

Now, I want to refer lo the point 
cbout excessive secrecy that surrounds 
our Defence Forces. In the name of 
excessive secrecy, a lot of blunders 
have occurred. Nearly Rs. 3 crores 
h a v e  gone down the drain, because 
thoy staled that this was not account
ed for and that was not accoimted 
for; these stores were sto l^  or thoS9 
stores were destroyed; and .so (in 
There was not enouRh check in the 
name of excessive secrecy. For a num 
ber of years, the strength of our 
officers and men has been hidden from 
thir House.

If something is good for the United 
States of America, if something is 
good for Britain, if something is good 
for Japan, if something is good for 
France, I fail to understand why the 
same thing should not be good for 
India. I shall not say anything 
about the red countries. Some 
of them have a population of 
800 millions. If their total popu* 
lation is 1,000 millions, and if you 
take ten per cent, of it, you will know 
the size of their Army. But I am not 
referring to them.

If you take the American Congres- 
sronal Record for 1952, there you find 
that 36,90.605 men were there in the 
Army; 15.50,000 were there in the Air 
Force, 8,35,000 were there in the Navy 
and some 24,000 in the Marines and 
other Forceii. It is open from this 
to anyone to know what is the armed 
might of the U.S.A. They may have 
some 'invisible* battalions, but here 
are the figures they* have openly given.

Now, I come to a news item pub
lished in the Hindnstan Times regard

ing the armed strength of France. It 
says that the French Government in
tends to increase the strength of the 
Army from 8,75,000 men in 1953 to
8.90.000 men this year; the strength 
of the Air Force to 1,33,000; and the 
strength of the Navy to 70,000.

*^Even as regards Japan, the figures 
are available. Now, what is good for 
Japan must be certainly good for In
dia. That news item says that the 
defence blue print, which has already 
been approved, provides for an Army 
of 200,000 men, a 150,000 ton Navy 
and an Air Force of 1,000 planes.

I have got three books here— the 
British Army Estimates; the British 
Navy Estimates and the British Air 
Force Estimates— giving the position 
about the British Armed Forces. We 
had the pleasux'e of going on a cruise 
to Cochin along with the hon. Minis- 
tei. i handed him one of these books 
and asked him whether he had read 
it. He replied in his usual frank man
ner that he had not seen it. On every 
page of these books, you find Ihc 
figures. They say that in 1953-54 they 
had 1,51,000 officers in their Army: 
^0,000 officers in the Air Force and
2.70.000 Other Ranks. They have given 
other figures also. If Britain, America. 
France and even Japan could give 
out their figures, what on earth are 
we afraid of ? Are we afraid of 
China swooping down upon us? We 
certainly may be afraid of Pakistan 
but not of Pakistan’s armed might.

We must give our figures also, so 
that we may know what Is the strength 
of our officers and men. We may 
then see what is theiî  number, and 
whether they are performing their 
duty. Then only they can be under 
the superintendence of this House. We 
find from the reports of the Estimates 
Committee that under the garb of 
secrecy, they are not fulfilling their 
duty.

As my hon. friend Shri S. S. More 
pointed out, they are not settling jthe 
claims of pensioners and widows. It 
is scandalous that the Ministry has 
thousands of officers and yet the 
claims of these pensionei's and widows
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are not settled. The Ministry should 
provide some Jobs in the Army even 
lor CX-I.N.A. personnel whose memory 
we seem to have forgotten.

In ttie name of secrecy we have 
known nothing for the past Uve years, 
but unless we get the information, 
how can we judge whether these peo
ple have worked in the interests of 
the country and in the interests of 
national defence?

The second point I am taking up is 
in regard to the intelligence forces. I 
do not know how our intelligence 
forces are, but I dare say that the in
telligence forces of the United States 
of America, of the United Kingdom, 
of France and even of certain other 
second-rate Powers, that are stationed 
at New Delhi are far superior to the 
mettle of the intelligence and security 
forces that we ourselves possess in 
India. We may say that ours is an 
open book, that ours is an open land 
into which every foreigner may 
come— especially foreign women, who 
infest our capital, sporting sarees and 
trying to get our secrets out, I make 
no secret of it and I am prepared to 
tsupply the names of one or two such 
women to the hon. Minister.

4  P.M

Shri Tyagi: I protest. I know no
women. It is wrong for you to ac
cuse.

Shri Joachik Alva: I want the hon. 
Minister to ensure that there is no 
loop-hole by means of which our 
■security forces and intelligence forces 
might become vulnerable. When I was 
studying the Estimates relating to our 
Army, Navy and Air jporce, I looked 
up to see the figures about our in
telligence forces. But I could not find 
any figure. In the blue-book on 
Defence expenditure there is no infor
mation given about security officers. 
On the other hand in the British 
Naval Estinaates. for Instance. I find 
that they do not make any secret of 
these figures. They have given a whole 
column about Naval intelligence. 
The British Navy has number of those 
officers. They have allotted a sum of 
£ 150.492 for the British Admiralty

Naval Staff, Naval Intelligence Divi
sion. They have given even the num
ber of women in the Naval intelligence 
service. There is a whole page. I 
want that our Ministry should give 
enough attention to our intelligence 
forces. We may have the strongest 
army, a whole battalion of patriotic 
men. But by a few spies, by a few 
foreigners our secrets may go out and 
our whole defence will practically 
come to nil, and all our installations 
may come down the fire by informa
tion going to the other side. I want 
the Minister to give ample attention 
to this matter. And then I want to 
ask one question. When the British 
were here there was an upper crest 
of the Intelligence Service to which no 
Indian was allowed to enter. What 
has happened to that upper crest? 
They did walk away. Perhaps they 
are in the offices of the British High 
Commission, at Cairo or in the Middle 
East. I want to know whether we 
have got in the Defence Ministry, in 
the Army Headquarters or Naval 
Headquarters or Air Headquarters, a 
group of Intelligence Security Officers 
half as good as the upper crest high 
command that the British had in Delhi. 
It was Mahatma Gandhi who declar
ed will fight the Japs with as much 
strength as I fight Hitler**, and It was 
his moral force plus the British In
telligence force which helped us to 
eject the Japanese. But what do we 
have now? When the Pakistan army 
is on our border line near Amritsar, 
when there may be hostile ships on 
the borders of Goa. the car by which 
myself and my wife were travelling in 
Bombay was searched to see if we had 
any smuggled liquor bottles or smug
gled watches in our car! I said I do 
not take liquor and had no money to 
purchase those smuggled watches. 
What is the use of having security 
staff who will search Innocent persons 
and let go the real enemies of our 
country? We must have a score of in
telligent, clever men who by the mere 
smell of things can find out from a 
distance whether a man is an enemy 
or not. If we have not got those men 
we shall simply allow all our defence 
forces to go down on account of their 
vulnerability.
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1 want to emphasise this point. For 

seven years we have gone about in the 
most lavish scale of hospitality, 
friendliness, cordiality, embracing 
enemies who are really wolves in 
sheep’s clothes. If you do not know 
to detect them, woe be unto us.

On the point of enlisting women in 
our Defence Services 1 wish to say it 
is time that the Government of India 
trained up patriotic girls for our 
Defence Forces. It is high time they 
picked up the best girls and enlisted 
them ill the Defence Services. In the 
United Kingdom, for example, they 
made use of the services of the best 
patriotic girls who were parachutists 
and who did great jobs for their coun
try. We have known of a young lady 
in our country who has been able to 
fly as high as any man. But such per
sons are not given the salary or allow
ance they deserve having regard ^o 
the perils they have to undertake. We 
should know how to utilise the services 
of patriotic women, not the painted 
beauties but the real women who will 
fight to the last with a dagger in 
hand. The energies and talents of our 
women should be harnessed both, for 
our intelligence services and our 
security forces.

In this connection I want to put one 
question. I want to know whether our 
telephones are tapped, whether foreign 
agencies have superior equipment by 
which our talks are heard. I want the 
Defence Ministry and the Communi
cations Ministry to put their heads 
together and see whether superior 
electronic equipment or radar equip
ment are there by which they can 
send messages from the country, or 
whether the headquarters of the Gov
ernment of India and the SecuHty 
Staff can be strong enough.

I have two papers in my hand, pub
lished papers. One ie the Evening 
News of Bombay and the other the 
I'ree Press Journal of Jaunary 5th, 
1953. HCTe is a front page story: “Pak 
plane lands at Santa Cruz— Engine 
trouble’*- I want to know how « 
Pakistan plane landed right into the 
Bombay airport. There are so many

installations at Bombay. Bombay ia 
the nerve centre of India.

Mr. Deputy-Speaker: When was this?

Shri Joachim Alva: In 1953, on
January 5th. I want to know why the 
hon. Minister or the Ministry has not 
given information to this House. We 
shall not allow any...

Mr. Deputy-Speaker: Has it been
brought to the notice of the Ministry?

Shri Tyagi: Yes.

Shri Joachlni Alva: Why should I ? 
Is it my duty to bring to their notice 
what is in the front pages of news
papers? Why I point this out is for 
this reason. We shall not allow any 
foreign planes to land in our country 
with innocent looking packages and 
innocent looking persons who want to- 
find out our Installations and other 
defence matters. Only yesterday when 
1 was making this point— I wrote down 
the point in my paper that if inno
cent looking air travellers with inno
cent looking packages are not caught,, 
woe betide the country— as I wrote it 
down I saw in The Statesman of the 
25th March the following item:

“Warning by the Federal Bureau
of Investigation of U.S.A. about 
smuggling of atomic devices.

About 50 lb. of uranium or 
plutonium would be about the size 
of a grape-fruit. Since both these 
metals can be coated with other 
metals or plastics and can be- 
machined into all sorts of shapes, 
we should be alert regarding any 
article that is extremely heavy for 
its size.** •

I want to put these things before 
the House because I want our people 
to be careful. I remember when the 
British Cabinet Mission arrived in this 
country, we, being editors, were the 
first people honoured by them. But 
being a trained and old lawyer as well 
as a journalist. I spotted the detec
tives. They said “You are the first 
man to have found us out as detec
tives. but yet we cannot give our 
names*’. We should build up a secret
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service with men who are quite, un
assuming, unobtrusive but who shall 
do their duty, who will not harass 
Members of Parliament for smuggled 
goods but who will know who the 
culprits and the enemies of the coun
try are.

I want to know in this connection 
why the Atomic Energy Commission 
is set up near Bombay. Russia re
moved its installations to the Arctic 
zone, and all the German might was 
not able to smash the Russian forces. 
We have so many factories near Bom
bay. Bombay can be bombed in no 
time. It is four hours’ flight from 
Karachi or anywhere else.

The real serious question for us to 
consider is whether it is wise for us 
to buy from France the equipment 
we need for our Hindustan Shipyard 
when the French have got their leg on 
our neck and have their pockets in 
our land. We are telling them: here 
are crores of rupees, give us equij>- 
ment. Why should we hand it over 
to the French men either in regard to 
the Shipyard or in regard to the 

Electronics factory. Have the Gov
ernment gone into Europe and  ̂consi
dered Czechs or Germans? After seven 
years have the French constructed 
the Hindustan Steel factory? We 
should not go on granting doles and 
bakshish and enormous money to 
France or any other country which 
has pockets in our land.

I want the Ministry to go into an
other point. I was told that it is pro
vided in the Swiss Constitution that 
no Swiss shall serve in a foreign land 
and if he joins a foreign army he will 
be held up before the military court 
and jailed. Over a thousand Swiis 
are serving in Indo-China. Similar is 
the position with Western Germany, 
and the West German Minister has 
protested “Our youths shall not go 
and slave in other countries'*. If there 
is any loophole in our law, the Minis
try of Defence should enact such 
legislation that not a single Indian* 
whether man, woman or child, as long 
as the person claims Indian nation
ality, shall serve foreign nations. We

shall not allow that Our country to
day is strong enough and big enough. 
We are proud of the patriotic charac
ter and ability of our young men. If 
a small country like Switzerland says: 
“no young man cari leave our shores 
and, join a foreign army, we shall 
stop it and we shall not allow it*’, why 
not we do it?

Sir, I want to know whether our 
Defence Ministry is aware of a message 
from the United Press of India dated 
April 10th. 1952 about the visit of 
three high-ranking American officials 
to Pondicherry. The report says:

*‘the visit of three high-ranking 
American officials is kept a secret 
by the French authorities’’ and 
“the visit of the American offi
cials to the settlements is consi
dered here as not without any 
significance,”

I want to know why we should not be 
told or informed about the visit of the 
American officials to Pondicherry when 
this House sits and considers the ques
tion about Pondicherry.

Again, I give information about a 
despatch from Karachi, in New York 
Times dated 22nd Novemebr 1953. Sir. 
after the despatch of this news from 
Karachi, came the denial from the 
American Government, then from 
Pakistan Government, till the India 
Government said “it is not our baby” 
and finally they said “it is our baby*’. 
This is what John P. Collahan writes:

“Actually Pakistan is more in
clined to build her military strength 
as a bargaining factor in dealing 
with India on the Kashmir issue 
than as a defence against other 
countries including the Soviet 
Union. This is a common ad
mission privately made.**

Sir, I want the Defence Ministry to 
know everything about this so that 
we need not have any fear of our 
enemies.

I want to talk about one or two 
more points and hope, Sir. you will 
give me some more time. I want to 
know whether our Air Force can 
guard our country against an attack
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from air. I want to know whether our 
Air Force can provide cover for land 
defence in our country, when our 
armies are on the move. I want to 
know whether our Air Force is strong 
enough as a counter offensive at least 
against the sea raids which will 
generally be in the Indian ocean? I 
want the Government to take a very 
serious view of the deficiency in our 
Air Force. If the Indian Air Force 
has no eyes and ears like the 14th 
Army that walked into Japan in 1953. 
we cannot have an Air Force. We 
shall take care of the rest and not 
allow indifference. Another foreign 
paper by name Sailplane and Glider of 
December 1950 says:

“Approximately, 1,400 strong, 
and rapidly is the Pakistan Air 
Scout and Glider Corps. Many of 
these boys have now obtained 
International ‘A\ ‘B’ and *C’ 
Glider certiflcates and there are 
now six gliding schools run by the 
Royal Pakistan Air Force. It is 
hoped to publish news of their 
activities from time to time in 
Sailplane.”

1 now ask ^he Minister of Communi
cations as to what encouragement 
the Government have given to gliding 
BO that there may be a second line 
of defence. Sir. the dividing line 
beti|feen civU and military Air Force 
is too narrow. Whatever kind of planes 
our air lines may supply, unless we 
prepare our men to use them, we 
will really not be able to guard our 
people against danger.

Mr. Deputy-Speaker: There are so
many other speakers. I will give him 
only one more minute.

Shrl Joachim Alva: I only want to 
point out that the other day our 
Prime Minister paid a tribute to the 
Britishers. May I respectfully point 
out to the Prime Minister that the 
British Parliament passed legislation 
making it impossible for Indian ships 
built in India to operate in trade with 
other countries. 1857 saw an end to 
all Indian shipping rights in Indian

waters. We know from history that 
our navy under the Marathas liad 
routed the French, Portuguese and 
Dutch and only when the English 
passed the legislation in the House of 
Commons that we lost our Naval 
Force. We had our own Naval Force

If you had given me some more 
time, Sir, I could have quoted a dozen 
instances. I am grateful to you for 
thtj time that you have already given.
I feel that our Ministers should be 
more serious. I wish that the hon. 
Deputy Minister for Communications 
were present here because the Air 
Force is the weakest part of our 
defence. It is no use laughing away 
things when grave issues are at stake. 
It is no use overestimating our 
strength when the weakness is so ap
parent and we should really take a 
serious view of things.

Shrl Tefc Chand <Ambala>Simla): 
Sir, I find myself in full accord with 
the sentiments, hopes and fears ex
pressed by my hon. friend who spoke 
last. I feel that, to the men who form 
the armed might of our nation. I must 
pay a himible tribute, a humble bou
quet to all those great people who, 
with unexcelled fortitude, unmatched 
courage and un-paralled devotion to 
duty have been rendering great 
service to this nation, either within 
the territorial limits of this country 
or abroad.

This debate has one happy augury. 
The atmosphere pervading in this 
House as well as in the country outside 
is surcharged with sentiments which 

' pave the way to complete cohesion and 
complete harmony. The citizens of 
this country are today feeling like one 
man in demanding that the arm
ed might cf our land should be streng
thened so that any aggression from 
our. neighbours or from people far 
away may be met with courage, with 
fortitude and, of course, with success. 
In contrast to this happy atmosphere, 
there is the attitude of our close 
neighbours, Pakistan, Portugal or 
France. In view of the fact that they 
are showing their fangs, in view of
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the gnashing teeth that they are dis
playing, we have to adopt a certain 
definite atUtude and that attitude. I 
submit, should be of strengthening 
the armed might of this country to 
the limit of our capacity. In this res
pect I wish to quote soAething said 
by a Roman General who lived several 
centuries before the Jtime of Berito 
Mussolini: '*Qui desiderat pacem
prepaeret helium;* meaning, 'He who 
desires peace must prepare himself 
for war.*’ The object was not that 
he should assume an aggressive belli* 
gerent attitude, but the object was 
that the nation should be prepared so 
that others who are casting an evil 
eye should beware of its might and 
strength. Those words said a thou
sand years ago, are equally true in 
their applicability to the policy that 
should be adopted today. I submit 
that, whereas the Government is 
justified in making available large 
sums— not really large having regard 
to our requirements and eKigencies of 
the occasion— it is also necessary that 
the Government should devote itself 
towards training civilians. Trained 
civilians are the real second line of 
defence; not only that they would pre
vent stampede and chaos, manage 
elements who have not yel got the 
necessary discipline, but they will 
also be ready with some organised 
material which can be requisitioned.
I hope that our Ministers, who, I am 
sure, must be alive to all the exigen
cies. are also aware of the statute 
known as the National Servise
Act of 1947 of England. The year 
1947 is important here because when 
that Act ŵ as passed, the war 
had ended and England, though
victorious, was exhausted. But, 
nevertheless, in 1947 the Government 
of England thought it proper to place 
on their statute-book the National 
Service Act of 1947, the important 
features of which are two. There 
are several other matters, hut I
wish fo invite the pointed atten
tion of the hon. Minister of Defence 
to two provisions. One of them is 
that every able-bodied person between 
the ages of 17 and 26 must render 
military service for a period of two 
years at a stretcih and subsequently for

years in totality, . but periodically. 
That was their feeling that every able- 
bodied male adult should render mili
tary service and be ready for mili
tary training according to the statute 
of England of 1947. The other provisioA 
was that employment and education 
to sucii a person was absolutely safe
guarded and assured. I wish we should 
have a statute of this type whereby 
Bble-bodied young people may be 
abled to receive military traming and 
render military service when called. 
Another thing is that these persons 
being semi-trained at least. though 
not trained to the fullest, will readily 
be dovetailed into the military orga
nisation and therefore such provision 
ib extremely desirable.

I have been reliably informed that 
all countries who are Members of the 
North Atlantic Treaty Organisation, 
otherwise called the NATO, have simi
lar provisions In the respective sta
tutes of their countries modelled on 
the National Service Act of the United 
Kingdom. That is why you notice 
when you 50 abroad that you do not 
come aoroES any civiliajt who does 
not know the use cf arms. The use of 
arms brings me to another topic; 
ordnance factories. Whatever they 
may be doing, I am not anxious to 
know. I do not desire to know, but I 
am ver.y anxious and desirous to con
vey this: are the wheels of this mili
tary industry humming properly, 
regularly, absolutely, day and night? 
Arc the requirements of this nation 
being met with if not wholly at least 
substantially, and if not substantially, 
are ways and methods being planned 
and devised so that we may be self- 
sufficient so far as ammunition and 
other weapons are concerned? I want 
the authorities that be to be zealously 
vigilant so far as the output is con
cerned and so far as other necessaries 
for bringing this industry up to date 
are concerned.

There is one matter. So fat as pro
duction of small arms is concerned, 
that, I think, must be encouragad to 
a large extent. Today we find that 
ordinary shot guns are available if at 
all at a prohibitive price, whereas 
rifles and other small arms should be
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available at very cheap and reason
able prices. No doubt, I do feel that 
1 should not be talking of small arm» 
in an age which has even ceased to 
be supersonic. Today’s age is not super
sonic; it is hypersonic where weapons 
are being devised which have a colos
sal ellect. Therefore, we should not 
be talking of small arms. Having re
gard to our exigencies or reuuire- 
ments. and our capacity, there is no 
reason why what we can easily do 
should not be commenced and if com
menced should not be perfected in the 
shortest possible time.

Through the kind courtesy and hospi
tality of the Defence Minister. I was 
one of these fortunate persons who 
were iiwited to a cruise with the 
naval flotilla. That was to me a great 
eye-opener, a trip of very great educa
tive value, After seeing what I have 
seen, I am now in a position to put 
•ome limitation upon my ignorance. 
Now, I can say that there are some 
bounds to my want of knowledge, 
after having had an occasion to see 
our destroyers and flotilla in action. 
Some criticism has been levelled dur
ing the course of the debate that the 
ships are old and that they have not 
got the weapons that they ought to 
have. All that I can say as a layman 
is that our ships, despite their age, 1 
do not say that they are of great 
age, they are 10 or 12 years old.— they 
have been thoroughly renovated— were 
spick and span and our officers and 
ratings were absolutely smart and 
spruce. I noticed the ratings, full of 
enthusiasm, scoffing over their diffi
culties which were just a few and I 
dare say negligible, and fired with the 
one desire, that is, to serve the land 
with the last drop of their blood. Such 
facilities, such amenities that they 
require and such demands as they 
have are very small, not of very great 
significance and if they could be con
ceded, ypu will know their happi
ness knows no bounds. Despite that, 
thet are « supremely happy and satis
fied lot. A ship of our Navy is in 8 
way a floating island of our country; 
a ship of our Navy is almost an epi
tome of a eross-iection of the whole

society. I found people working in 
absolute harmony, people thoroughly 
trained and people fully alive to their 
sense of duty. I hope I will be par
doned for parochial patriotism when
I say that though the part of the coun
try from whic*h I come is thousands 
of miles away from the sea coast, 
Punjabis were found in very large 
numbers serving the Navy of this 
land and serving it in a grand manner. 
It was a matter of agreeable surprise 
to me to find people from remote 
Himalayas, to find people from Hima
chal Pradesh their conducting them
selves as if they were seasoned sailors. 
This infant among our three Armed 
Forces is receiving, I have no doubt, 
a fair and just treatment, but I want 
this infant to receive a favoured treat
ment and not simply just teratment, 
because having regard to the long 
coastline of this land, having regard 
to the vulnerability of this land from 
the point of view of the long coast 
that we have, the number of ships that 
we have needs augmentation. Tan
kers, I submit, are the life-line of 
the Navy, an<4. I wish we had more 
tankers than one. Cruisers are ab
solutely necessary, and I do hope that 
the Defence Minister will be able to 
cajole the Finance Minister and find 
some more money for the sake of the 
Navy. What I say of the Navy does 
not mean is not true of our Land 
Forces and our Air Force, but I do 
feel that the Navy deserves a spe
cial niche in the heart of the Defence 
Ministry for the time being.

There is one criticism I feel tempt
ed to reply to. It has been said our 
officers are not getting a square deal 
in the matter of remuneration and 
that the disparity between what is be
ing paid to the man as compared to 
what is being paid to the officer is 
much too much. I had occasion to go 
through the comparative table of 
what i.̂  being paid to the officers 
pari passu. In the civilian ranks and 
the Armed Forces, and all that I can 
say is that the emoluments in the 
Armed Forces compare vepr favour
ably, officer to officer, man to man. 
with those on the civilian side. I
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wish I could develop this point, but 
ia  my own mind I am absolutely satis
fied that our men and officers in the 
Armed Forces are getting a very 
reasonable, fair and square deal.
4-^2 P.M.
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«R Titŝ  ^ 5 5  ffrwPTT T  «Ptlr«r

^  I 8Tf 8TPT *T?

f̂N'  ̂ ^  V anr # Sr^r

^  «wRfV ^  STiP«r M r  

an ?nrarr 1 1 Pp ?: ^  <7!?

5T3R:  ̂ I grm *frf*wt m  

JTSnr ^  ^  F̂=ffT ST  ̂ t  I ?[t

irftr ’nprrf ^  ift

v t l w  ^  ^  ^  i  %  jnre »f 

^  ^  an ?  t

V 5P T I ’t' ir^Wfr TT*5 

>PT 5ift?r TJTaflT »rmf

ftiwrTrft m t  >n: ’I  ar<î  w«wr
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The Deputy Minister of Defence 
(Shri Satish Chandra); Yesterday, 
the Prime Minister indicated the 
broad outlines of our policy and the 
basic approach to problems relating to 
the defence of the country. I only 
want to touch, in the limited time at 
my disposal, upon some of the points 
raised by hon. Members, relating to 
defence industries, and the procure
ment of stores from abroad.

As far as the basic approach in 
these matters is concerned, I do not 
find any difference of opinion be
tween the hon. Members who have 
spoken so far, and the Government. 
The objective is identical and com
mon. Many constructive suggestions 
have been made by hon. Members 
and 1 am sure that Government will 
try to proHt by them. There may 
have been some difference of opinion 
on details, there may have been grea
ter emphasis on certain aspects, but 
as far as the basic poli(*y is concerned, 
there appears to be a fair measure of 
agreement. It would not be wrong to 
call it a national policy. I was grati
fied to note that not a single Member 
has raised his voice against' the 
budgeted allotment for national 
defence. ‘

Government fully agree with the 
views which have been put forward 
with emphasis during the debate, that 
we should try to be as self-sufficient 
as possible by putting up more and 
more defence industries. I would 
just like hon. Members to recall to 
their minds, the state o t the defence 
industries at the time of the trans
ference of power. On 15th August 
1947. there were many ordnance fac
tories which were only partially work
ing, In pre-war days, there were 
only seven or eight ordnance fac
tories, and during the wartime, some 
new ones were put up. But after the 
war, these were not working to full 
capacity, and some of them had been 
put on a care-and-maintenance basis. 
At present, there are as many as 
twenty ordnance factories which are 
working more or less at full capacity, 
except for some idle plants here and

there, which we are trying to utilise 
for the manufacture of civilian goods.

A few more new factories have been 
established since partition. Hon. 
Members are aware of the Machine 
Tool Prototype Factory, which has 
been put up recently and has provid
ed increased facilities for the manu
facture of new types of weapons and 
equipment, and also- the development 
of original prototypes. The Bharat 
Electronics Industries, which will 
manufacture telecommunications, sig
nalling, and radar equipment is in the 
process of being set up. A few other 
factories were also put up during this 
period. The Government are now 
trying to set up factories for the 
development of more advanced and 
complicated equipment. It is rather 
difficult to go into the details at this 
stage, but there is a plan to out up 
new factories for manufacturing new 
items. There are also about two 
dozen schemes for augmenting the 
existing capacity in ordnance fac
tories for the manufacture of new 
items.

When we took over these factories, 
they were more or less an appendage 
of U.K.’s war potential. We were 
manufacturing in India only some 
minor equipment; even the major 
components of that equipment came 
from U.K. Some minor components 
were made here and even for the 
manufacture of those minor compo
nents we did not possess the drawings 
or the designs which were obtained 
from abroad. Foreign technicians in 
ordnance factories set the machines 
and minor components, were produced. 
There has been considerable improve
ment since then.

Many hon. Members criticise that 
there should not be any foreign ex
perts in our ordnance factories. Sir, 
I would only give some figures in 
support of the fact that the number 
of foreigners has considerably gone 
down after the attainment of in
dependence and that a number of 
Indian officers have taken over their 
duties. There were 45 senior Indian 
ofRcers in the ordnance factories in
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1947, but now we have about 227 In
dian officers who hold key positions 
in the ordnance factories. The num
ber of Europeans now is only 41. 
Some of them are employed on con
tract basis and may be replaced dur
ing the next few years. Every effort 
is made to replace a foreigner by an 
Indian if a suitable Indian is available 
for that post. The Director-General 
of Ordnance Factories is an Indian. 
Many Factory Superintendents are In
dians. A  great majority of the Works 
Managers and Assistant Works 
Managers are Indians. Some of the 
foreign experts who are employed on 
contract basis for a period of three 
or four year^ are likely to go on ex
piry of their terms. Those who were 
in permanent service before indepenr 
dence and opted to serve this coun
try and did not leave us at a critical 
moment will continue till they retire in 
the normal course. They have done 
their duty with devotion and there is 
no reason to displace them till they 
retire in due course.

As regards indigenous production of 
equipment, there are lakhs and lakhs 
of items which have to be manufac
tured for the Defence Services.

Shrimati Sushama Sen (Bhagalpur 
South): What about blankets?

Shri Satish Chandra: We do not pro
duce blankets in ordnance factories. I 
am dealing with ordnance factories at 
the moment, I do not think that any 
blankets are normally imported. There 
is some misunderstanding on this 
point. There was an old surplus stock 
of blankets in U.K. which we did 
purchase a few years back for two 
or three rupees each. There was some 
auction and we purchased them to 
meet an immediate requhrement. 
Otherwise blankets are generally not 
pturchased in foreign countries.

There are lakhs and lakhs of items 
which have to be developed and pro
duced in this country. The manufac
ture of all of them cannot be taken up 
together. But there is a Stores Pur
chase Screening Committee which 
scrutinises every indent before it goes 
out, to see whether a particular arti

cle can be manufactured within the 
country or not, either by a private 
manufacturer or in ordnance factories 
or other State enterprises. Every indent 
is carefully scrutinised before orders 
are placed abroad. The Development 
Wing of the Ministry "̂ of Commerce 

. and Industry is kept in touch; it also 
scrutinises whether the particular 
article for which an indent is being 
placed can be procured in India or 
not.

Now, Sir, it becomes a question of 
alloting priorities when we decide to 
produce new items. There are things 
which we require in large numbers 
and are very essential and for which 
we camiot depend on foreign C9un- 
tries in times of an emergency. There 
are hundreds of other articles which 
can be easily stockpiled and it is 
difficult or uneconomical to manu
facture them immediately in this 
country. So we try to build up such 
stocks by purchases abroad rather than 
manufacture them here at least till 
such time that we make more techni
cal progress and have more industries. 
There are other articles which we 
have in plenty at the moment and 
which are not wasted out easily and 
quickly; The manufacture of these 
can also wait. But we try to manufac
ture ourselves such equipment as is 
required in large numbers and is 
very essential for the functioning of 
the Armed Forces. That is the policy 
according to which we proceed. Dur
ing the last few years there has 
been considerable progress in this 
field. We are making many itemjs, 
arms and ammunitions for the Army» 
Navy and Air Force, which were be
ing imported from abroad.

Sir, I may refer to a point raised 
yesterday by an hon. Member— Shri
mati Renu Chakravartty— about the 
20 and 40 mm. project which, she 
said, had been closed down. Accord
ing to her, we spent crores of rupees 
at Khamaria on the 20 and 40 mm. 
project which has now been closed 
down. I intervened to say that she 
had misapprehensions about the 
matter. I would now say that she has 
some very incorrect information. The
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20 mm. ammunition is the main am
munition for the Air Force and we 
have developed its manufacture. The 
ammunition was actually produced; It 
was tested; there were of course, some 
"teething troubles'. It was also felt 
that the imported raw material which 
was being used in the production of 
the amiQunition could be replaced 
with the raw material available in the 
country. So there is some time lag 
and within a few months from now, 
we should be able to produce 20 mm. 
ammunition which we require in large 
quantities. The 40 mm. ammunition 
is required by the Navy and the Army. 
The components for that ammunition 
are being produced at present in 
various ordnance factories and will 
be assembled subsequently at Kha- 
maria. There has been no difficulty 
and the components are in the pro
cess of being manufactured in ord
nance factories. They will be sent to 
Khamaria and I think, within a month 
»or two, we should be manufacturing 
the complete 40 mm. ammunition. 
Shrimati Renu Chakravartty was pro
bably speaking on the basis of some 
incorrect information supplied to her.

There is a proposal to produce more 
components of aircraft. Hon. Mem
bers are already aware that we have 
assembled the Prentice aircraft in the 
past, as also the Vampires which we 
are using. We are manufacturing 
trainer aircraft HT-2. Another ad- 
vanced trainer is in the process of 
being developed at the Hindustan 
Aircraft factory. It would be our en
deavour to become as self-sufficient as 
possible in aircraft equipment. The 
possibility of manufacturing aero
engines in this country is being explor
ed, though it is in a very initial stage 
at present.

Sir, there has been criticism about 
tilleged corruption and wastage in the 
matter of procurement of Defence 
stores. I may explain here....*.

Mr. Deputy-Speakcr: How lomf ^ 
the Minister likely to take? >

Shri Satlsh Chandra: 1 will finish in 
:^ve or ten mlnatea

Mr. Deputy-Speaker: I will give him 
live minutes, but if he wants to take 
more time, he may continue tomorrow.

Shri Satish Chandra: I will finish
within five minutes.

Mr. Deputy-Speaker: Then we shall 
sit till 7-35, for five more minutes.

Sliri Satlsii Chandra: I may explain 
the procedure followed for the pro
curement of stores from abroad. There 
is a misunderstanding that the Army 
officers directly procure these stores 
or enter into contracts with foreign 
firms or indigenous firms for the pur
chase of these stores. That is not 
correct. What we do is this. We 
place our indents on the Director- 
General of Supplies and Disposals in 
New Delhi if the stores are available 
in India and on the Director-General, 
India Stores Department, London, or 
India Supply Mission in Washington 
if the supplies are to be procured 
from Europe or America respectively. 
All negotiations etc. and the signing 
of contracts is done by the agencies of 
the Ministry of Works, Housing and 
Supply. Only when the amount in
volved is less than Rs. 2,000 or so. in 
the case of indigenous stores, and 
similarly a small amount in the case 
of foreign supplies, that wc make 
purchases directly through the Mili
tary officers. All large-scale purchases 
are made through the agencies of the 
Ministry of Works, Housing and Sup
ply. I could not understand the criti
cism of some hon. Members that our 
Army officers are not handling these 
transactions properly. If the stores 
are to be released by foreign govern
ments. our Military Attaches abroad 
do negotiate those transactions on a 
government-to-government basis. But. 
when transactions are made with the 
trade or manufacturers— except for 
very small sums allowed for direct 
or local purchase— they are always 
handled through the agencies of the 
Ministry of Works, Housing and Sup
ply-

I think there is hardly any time left 
for me. I may say a word about the 
criticism of Navy and Air Force equip
ment. Our naval ships, which were
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purchased some time ago. may not be 
^  modem and up-to-date as the
naval ships of some European coun
tries or of America. But. nonetheless, 
they are not completely obsolete. 
Similar types are in use in other 
Navies. There Is however a gradual 
replacement programme; new ships 
-will be purchased and the present 
ships kept in reserve for use in emer
gency. It will take tirtie because a 
naval ship is a costly affair. But, 
4{raduaUy, all the present ships will 
be replaced as far as possible with 
newly constructed ships. Efforts will 
be made to see that the lighter and 
less complicated vessels are manufac
tured within the country. There are 
some negotiations going on with the 
Hindustan Shipbuilding Yard In this 
connection.

Shrl Joachim Alva: Sir, may I with
your p e riT iiss io n  ask a very pertinent 
question? In the British Navy Esti
mates they have got a whole list of 
the ship-building yards from where 
they build their ships and warships.
I want to know, why not we get our 
ships directly from  ̂ them and why 
should we get through the British Ad
miralty only second hand ones. Why 
not we get directly or through the Bri
tish Admiralty first hand ones from 
those shipyards, even though the 
price is very high?

Mr. Deputy-Speaker: Is it a question 
or a speech?

Shri Joachim Alva; I am explaining 
at length because I want a reply, Sir.

Shri Satish Chandra: The reply is
very simple. All the capacity of those 
«hip-building yards is already booked 
Therefore, we jpust either content our
selves with the old ships, or manu
facture them ourselves in this country, 
or try to depend on the British Ad
miralty. But. as I said, there ii? a 
possibility of our getting new ships 
gradually and we shall be able to re
place our old ships.

UNEMPLOYMENT RELIEF BILL

Mr. Depnty-Speaker: We will now
take up non-official business.

Shri A, K, Oopalan (Cannanore): I 
beg to move for leave to introduce a 
Bill to provide relief to unemployed 
workers.

Mr. Deputy-Speaker: The question
is:

“That leave be granted to in- 
tiroduce a Bill to provide relief to 
unemployed workers.*'

The motion was adopted.

Shri A. K. Gopabm: I introduce the 
Bill.

INDIAN PENAL CODE (AMEND
MENT) BILL— Contd.

(A m e n d m e n t  o f  S e c t io n  302)

Mr. Deputy-'Speaker: The House
will now take up further considera
tion of the following motion moved bV 
Shri Syed Mohammad Ahmad Kazmi 
on the 12th March, 1954:

“That the Bill further to amend 
the Indian Penal Code, 1860 be 
circulated for the purpose of 
eliciting opinion thereon by the 
15th of May, 1954.’*

I understand Mr. Venkataraman was 
in possession of the House. He will 
continue.

Shri Venkataraman (Tanjore) rose—

Shri Vallaifoaras (Pudukkottai): 1
have submitted an amendment to this 
circulation motion that, instead of 
eliciting public opinion, it may be re
ferred to a Select Committee of this 
House.

Mr. Deputy-Speaker; When was that 
done?

Shri Vallatharas: I submitted it yes
terday and it has come on the Order 
Paper.

Mr. Deputy-Speaker: I understand
the hon. Member has not given the 
names of the members of the Select 
Committee.




